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SSS7. Shri Nanjappa: Will the 
Minister of Health be pleased to 
state:

(a) the names of medical colleges 
in the country without providing 
minimum facilities for training;

(b) the names of Universities in the 
country whose medical degrees are 
not recognised by the general Medi­
cal Council of United Kingdom; and

(c) what steps Government have 
taken or propose to take by way of 
remedying the inadequate facilities 
provided for training in the existing 
medical colleges and the new colleges 
to be started?

The Minister of Health (Shri Kar- 
m arkar): A statement is laid on the 
Table of Lok Sabha. [See Appendix 
VIII, annexure No. 119].
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Bridge on Ghoyra

Shri S. M. Banerjee:
Shri Prabhat Kar:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether a separate bridge for 
road transport on Ghogra (Elgin 
Bridge) is likely to be constructed;

(b) if so, whether this bridge is 
likely to be linked up witl» the Assam 
road; and

(c) if not, whether the same Rail­
way bridge will be opened for other 
transport?

The Minister of State In the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) and (b).
The construction of the proposed 
bridge is primarily the concern of 
the U ttar Pradesh Government as it 
falls on a State Road. The Central 
Government have no proposal for the 
construction of this bridge.

(c) The existing railway bridge 
was provided with a road deck 
during the last war. This deck has 
been retained a t the request of the 
Uttar Pradesh Government over 
which only Government vehicles, 
with the special permission of Rail­
way Headquarters, are allowed. Due 
to very heavy rail traffic, it is not 
pcssible to permit all road traffic.

Extension of Service to Railway 
Employees

3260. Shri D aljit Singh: Will the 
Minister of Railways be pleased to 
state:

(a) the number of Class I and II 
Officers appointed temporarily on the 
Northern Railway during 1956-57 and
1957-58 and whose term of office has 
been extended from time to time; and

(b) what steps Government pro­
pose to take to regularise such 
appointments?




